TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

1.3 -31R.3.-31.-01042025-262202
CG-RJ-E-01042025-262202

ETITIOT
EXTRAORDINARY
AT | —gve 3—9-@ve (i)
PART I1—Section 3—Sub-section (ii)

TR & THTIAT
PUBLISHED BY AUTHORITY

¥. 1536] 7% Reeft, e, i 1, 2025/ 11, 1947
No. 1536] NEW DELHI, TUESDAY, APRIL 1, 2025/CHAITRA 11, 1947

EGEEIER]
(afe=sw e @9)
g
FreT, 1 319, 2025

FTLIT. 1554(37).—F=lT TLHRE, T ATAAITH, 1989 (1989 FT 24) UA Iofd (Hemd)
srferf==H, 2008 (2008 #T F&ar 11) (58 =897 0% THTq 3 ATAIH Fgl TAT §) 6 &7 20 (F) F
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2024 T THAT 3T AT AT, 3T AT TTTAFTET T Fls &7 T Al (77 TT 2,
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qA: AT, FalT TLRTE, TEAH TTEHRRET F IF AE % ITH g U< AT 3 ATA=IH 6T &meT 202
T STETIT(1) FIET T&T TREAT T TANT H3d g, g TIT0T FAT & T 208 a5 A=t § fafage sy
etk ST o for srfSte o sty

T M o T oeante, SF Atarf=a $i7 g 20T T STLTT (2) % ATHT H Tg SII0T FLdT 8
1 =] ATILAAT & TSI | THIAT 20 T2 368 UG A1 | A ee G a4t Fedser & 96 27
FATT TR § Aqrcdtas w9 § [Higa gr Sy |

TTLAT

ST TS & AR St § e — HRT Ao & Wl Aq IR el § g 8 a1 217 9% O AET
St =1 Rwtor 1 it A9y & aREemT ¥ ol st F sreart @=mT afga an WRa gf w1 afem
e

T | qoe ™ Rar: | v

T | AT qIIHT | ST

Fw | gad. | qAEr i 1 i s #7 gfeari/ fRaes skt & W
THIL ST e (=t
#. )

10 | 272 qUEHN | T S 85.0 1)) ST WEHAT FreSTAA feeT- oof
ot ze 1.

2.0 | 291 fastt | s 27.0 1) ATETRNT oAt T &, @3EF JOET
AT A, RBET- 5/216, 2) AT wfr AT,
aeT- 1/72, 3) Fa9 I FA«, BEaT- 1/12, 4)
ToTSITEE O gfeE, Bear- 1/12, 5) wrodt afa
Fadrig, fBFT- 1/18, 6) ATarfenT fieaefdg 0=
T, HYEAF TIALET ATAT e, G- 5/216, 7)
YT A dedtdg, Bear- 1/18, 8) ywiHg I
gHfg, BET- 1/12, 9) ATt Yo T oI T,
TXEAF HIAT G2 q99l, BEa1- 1/54, STHA- o7
T, I @TAeTe, 10) Faorer ot gorer, fBear- 1/54,
STA- I[OIY AT, 38 @A, 11) AEHg T FAd,
e 112, 12) wwoafde 0= gdf¥g, RBer-
1/12, 13) Ararttent Rt =i gerer, S3eq |/rar g
Faaer, fGedT- 1/54, STfA- [T 491, 38 @Taar,
14) T@T T F9, - 1/12, 15) feriEhie
T a1g, fBEET- 5/216, 16) T T FA«, ZeAT-
1/12, 17) 2ifig 1= 1o, - 1/6.

3.0 |293 TR | &Y 111.0 1) HEEST HEHAT ity feeT- oof
ot ze ST

4.0 | 294 REL F 126.0 1) g T T, A 1/32, ST- A7Tef, 4.
I IR, 2) AR T FHET, 9- 1/320,
ST ATAT, AT, I @TAeTE, 3) FIEHT T FT,
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g #1

e/ T sAewat A

aWT- 1/320, STA- 9T, AT I @R, 4)
FegTadt AT FHAT, AW 1/320, STRA- AT, 4.
I WIeR, 5) gA=E F o9d, WN- 1/128,
ST WTAT, |7, 38 @Taer, 6) seifig T 4T,
AW 1/320, STfA- AN, AT ¥ @WER, 7)
TEHTHE T oS4, 9HT- 1/128, SATd- 97T, 971 38
Graare, 8) YAty T &A1, 9N- 1/320, ST(d-
HTAT, AT, 38 @TAQTE, 9.) T4l S/ FET ATI-
1/320 SITII-ATAT 47, 38 @raee 10.) =41 =
IHAF ATT- 1/16 SATIA- HIAT AT, 32 @TAE 11.)
= f¥g T ST ATT- 1/128 SI1fd- /7T 471, 38
FIAa 12.) FEMH [F AT ANT- 1/32 STHA-
ATAT 7. 38 @TAeT 13.)dr TH FHAT ATT-
1/320 SATId- ATAT 4T, 38 @TAET 14.) Fa1@T =
AT ATT- 1/128 ST(I- AT AT, 3 @A 15.)
LATHACT AT FHT ATRT- 1/320 SATTA- ATAT 9T 38
FraaT 16.) oifd i F&dt 9mr- 1/12 Sha-
HTAT |7, 38 @Taa 17.) ofar ¢ F=r 9mr-
1/320 STfA- ATST AT I8 @Tde 18.) TT
TASTRIA - 1/4 STA- 7T 971, 38 GTdae
19.) FT T FEAT AT 1/12 AT ATAT 7. 35
graee 20.) gHA O FAT AW- 1/320 |-
HTAT AT, 38 GTAET 21.) FTHT T 59T A1T-
1/3 SITTA- |TAT 971, I8 @IART 22.) Ao
IHIE ATT- 1/16 STTA- ATSAT AT, 38 GTAET

5.0

295

89.0

1) ATATCRT SAS(iareg T a7, §3e® qeaeed
ATAT Irdr, fBFT- 5/216, 2) il gt &,
feedT- 1/72, 3) FA T FA«, {GFT- 1/12, 4)
ToTSiteE I getae, /er- 1/12, 5) gt afa
Faqateg, fGFT- 1/18, 6) Ararfent ey o
T, HLeAF TLILET ATAT S, - 5/216, 7)
TET A dedtdg, Rear- 1/18, 8) ywiHg I
gHfg, RET- 1/12, 9) ATETenT Yerid T ol
Y& WIAT g3 a9, Redr- 1/54, Sfd- T,
T, 38 GTdaTe, 10) Faeter afe gorer, fGe- 1/54,
ST- (Y, 97, 98 @Taare. 11.) "Eg T F#9d
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ffFr- 112 sfa- e |91, 38 @Taer 12)
THeTTaE T gt BeT- 1/12 S1fd- e 41, 3%
FTaae 13.) qrarfert far Tt gorer gde® Arar
g3 FEae FedT- 1/54 STfd- e 91.88 @Taaw
14.) F@T T FA [aT- 1/12 (A= & 49T, 38
graee 15.) fasmsfig 0 g fReaT- 5/216
STA- TET A7, 38 @TAer 16.) O I FAA
ff=ar- 1/12 STfa- e 491, 3% @raew 17.)

e T ama ZeET- 1/6 S1fd- = 471, 3§
Graa

6.0

208

1134.0

1) ATATCRT SSiiareg T a7, §3e® qeaeed
AT A, RBET- 5/216, 2) AT wfr AT,
e - 1/72, 3) FA T w9, BEET- 1/12, 4)
TeTSITEE O g fee, Rear- 1/12, 5) wrodt afa
Fadrig, BFT- 1/18, 6) ATaTienT fie<fdg 1=
T, HLEAF TIALET ATAT S, - 5/216, 7)
T T aeAtie, e 1/18, 8) WfiE T
gHfg, BET- 1/12, 9) ATETenT Jerd T oI T,
HTET HTAT G o, Fear- 1/54, ST i,
T, I G@TAeTe, 10) Faarer ot gorer, fBear- 1/54,
STA- (Y, 97, 98 @Taare. 11.) JEEg T F#0
faeT- 112 W3- T AT 3 @R 12)
THerfaE T gt - 1/12 Srfa- e At 38
FTAET 13.) qrarfent far T gerer a3a Arar
gz FaAer GFT- 1/54 ST(A- ST 91.88 GTaar
14.) F@T T FA [eAT- 1/12 (- & 49T, 38
FrEr 15) femefe @ & e 5216
STA- TET |7, 3 @TAar 16.) T I3 FAA
feFT- 1/12 &fa- e 9T, 38 @Taer 17.)

g 1= Toma Ber- 1/6 Sfa- e 491, 38
[CIREARY

7.0

299

1317.0

1) siFe I ATTEE, fFT- 1/24, 2) a9
7w, feear- 1/8, 3) sweft afer «fram=, RRea-
1/32, STfd- [EY, 1. I GTAETE, 4) qTarent
feFdT- 1/24, 5) Feazfig e O v, Ber-




[T 1l—=ve 3(ii)]

ST

RISy

4 .

g #1

e/ T sAewat A

1/32, sTTfa- T, &7, ¥ @R, 6) Aty T
ETal, RET- 1/6, 7) STuaratag T A,
- 1/32, STfA- 1Y, 91, 38 |Taer, 8) a9
i e, ffEmT- 1/32, sfa- e, 9T 3%
R, 9) WaeE YA Tad, e 1/8, 10)
THEET O TATet, f/E- 1/6, 1) TRty T
7aq, fReaT- 1/8, 12) qta 7o wnitg, Rer-
1/24, 13) TH4T Tt amifee, Rer- 1/24 sfa-
TSIY, AT, 3 WTAER

8.0

300

26.0

1.) dATEATCNT SSfiqieg T 979 aves® aeaeEd
AT =l f@edr- 5/216 STfd- X 91, 3§
Graar 10.) Faerer gfd Forer {FT- 1/54 Sia-
TSIY 91,88 GTde® 11.) AFHE T 0 Zedr-
1/12 STA- & 91, I8 GTder 12.) WHarEe ™
gteg fgFdT- 1/12 sifa- e 491, 38 @rder
13.) drarfent f=T T goe @EHEw AT gq
Faaer fRET- 1/54 STTA- e 91,88 @TAe 14.)
@A A FAA GEET- 1/12 AfA- [ 9T 38
graer 15.) fosmsfaeg 93 arg Ber- 51216
STA- &Y |7 3 @TAeR 16.) T I3 FHA
ffFT- 1/12 STfa- e 491, 38 @raer 17.)
giffg O qar Rer- 1/6 fa- T 41 3@
FIAIR 2.) It afa &g {gear- 1/72 Sfa-
TSY AT, 38 GTdeX 3.) FA™ T FHA [gedr-
1/12 STfd- &I |7, 38 @A 4.) ToRSeg
ey fBeaT- 1/12 S1fA- I 41, 38 @rdsr 5.)
FIt afe Fadteg fear- 1/18 STfa- e 4T, 38
FTAI 6.) ATaTen fwaeig o a1g aias
HLILET |TAT FdT [ReqT- 5/216 FATfd- T 4.
I WA 7)) TET I FaArg Ber- 1/18
STA- T 9T, 3 @A 8.) J°fEg T gauiag
feemT- 112 wfa- @ 41 % @mEER 9)
ATATIORT TerTeq T o7 TLe0® ATdT g8 Taee
fFT- 1/54 STA- [EiIT 91,38 @Taar

9.0

303

455.0

1) RS HEHRAT TieSTiaLl fRer- ot
ot ze ST
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304

ot Teeg S

431.0

1.) WEHLST HEHHAT TleaAta<r fewa- ot
ot zee 1.

307

RifcCo el

91.0

1.) WHLST HEHHAT TleaAra<r fewa- ot
ot zee 1.

308

667.0

1) ATEATCRT SrSiiaftg T a7, H9ed qeaeed
AT AT, BEET- 5216, 2) AT Ut AT,
- 1/72, 3) FH«fdg T %elt, fZeam- 1/3, 4)
TSETSITEE O g¥fie, fRear- 1/12, 5) grodt afa
Faqtag, fGFT- 1/18, 6) ArartenT ey o
T, HYeAF TLILET ATAT S, - 5216, 7)
& 09 aEatig, fee- 1/18, 8) IwiiE T
gteg, oFdT- 1/12, 9) ATATeNT Werid T o,
HXEAF AT G2 qaael, FedT- 1/54, STid- I[E1,
T, 38 GTdaTe, 10) Faerer afa gorer, {er- 1/54,
STfd- eI, 91 3g @her 11.) Wk
gHfag BET- 1/12 STA- O 91, 38 @Tdee
12.) Amattem fEm ¢ goer 9 9mar gq
Faerer fZEAT- 1/54 SATHA- [SX 91,38 @Tde 13.)
Esrstag = a1g ReT- 5/216 STfd- &I 91, 38
FTa 14.) g0 o o feEr- 1/6 -
TS 9T, 38 GTdET

13.0

309

183.0

1) sifFe O ATIEE, BFT- 1/24, 2) a9
7aq, feear- 1/8, 3) saweft afw oftam=, Re-
1/32, |- TEE, AT, 38 GTARIY, 4) ATarenT
ST AT AR, H¥ea® qYOeEd /Il e,
fRedT- 1/24, 5) Featidg o T Ao, fZe-
1/32, SIfA- oY, AT, 38 @A, 6) avfdig T
TaTet, fBET- 1/6, 7) ATTaEE o o,
BeaT- 1/32, STf- [oiT, 41, 38 @Tdar, 8) HaqT
T o, fRET- 1/32, Sfa- e, AT 3®
g, 9) #Agw T W+, fgEm- 1/8, 10)
THETEY [ qLETad, BEE- 1/6, 1) TRty
7aq, fReaT- 1/8, 12) geta 7o Wi, Rer-
1/24, 13) et afar wwrfeg, fBear- 1/24 Sha-
TS 9T, 38 GTART
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14.0

310

680.0

AT AT, BEET- 5216, 2) AT Ut AT,
feear- 1/72, 3.) Fa9 O w9 fgedr- 1/12, 4)
TeTSIRE O awtdg, fBer- 1/12, 5) @t ufa
Faqateg, fGFT- 1/18, 6) ararten ey o
T, HLEAF TIILET ATAT S, FBF- 5/216, 7)
TET A dedtdg, Rear- 1/18, 8) ywiHg I
gHfg, BET- 1/12, 9) ATETenT Jerid T oI T,
HTLT HTAT G o, Fear- 1/54, ST i,
T, 38 GTdaTe, 10) Faeer afe gorer, {e- 1/54,
STA- oY, 7. 38 @Tda 11.) AFEg T FHA
fRemT- 112 WTfa- 7 4T ¥ @mEr 12)
THerfErg O gt fReT- 1/12 STfa- e At 38
FTaaT 13.) qrarfent far T gerer a3a® Arar
gz a9 GET- 1/54 S-S 91,38 @A
14.) F@T I F9d gFT1- 1/12 STfd- [ 91, 32
aEr 15.) fsmsfe @ a| e 5/216
STfA- T A7, g GTaeT 16.) T [T FHA
ffFT- 1/12 &fa- e 491, 38 @raer 17.)

gfEg O oma fgFr- 1/6 sifa- & 41, 3%
CIGELRS

15.0

433

9.0

1) steht ufer e, fBear- 517/5988,
STfA- e, 91, 9%E, @Tder, 2) 6|RE o
AT, fgeaT- 39151/89820, STfd- =17, 4.
ATME, FIAE, 3) L= Ifd Awaeg, Ber-
1/4, STQ- ST, |1, JAEA!, GIAEE, 4) ST
afe v, BEr- 1/12, STA- e, 9T 9%, d@.
T, @IaeR, 5) fAsafig 9 Agqaara, Bear-
13/90, SITd- [SIT, AT, AE, WA,

16.0

436

108.0

1)sTaefig T T, WW-1/4, STfd-ATer, 9T
T, GIAIR, 2) AATH T FAT, ATW- 1/40,
ST AT, 1. 37, @A, 3) FIRT el HdT,
aNT- 1/40, STA- A0, 9T, 37, @TAeR, 4)
FegTadt T FHT, qNI-1/40, SAFA-ATA, 9qT. 7,
Grdae, 5) gAEE [T ASA, WHT-1/16, STfd-
AT, |1, 38, @IAeTE, 6) ddifdg T Fdl, AT-
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1/40, STTTT- AT, AT, 37, @AETY, 7) TedtEg T
A, WRT-1/16, STFA-ATE, @1, 32, @HerR, 8)
Swfee T F=1, fgedr- 1/40, Srfa- @reft, |1, 37,
FTA=TY, 9.) TTaT [T FAT A= 1/40 SATA- JTAT
1. 38 @A 10.) 999 e T 357 91- 1/16
STIA- ATSAT |7, 38 @Tder 11.) ararm™ T S0ar
qWT- 1/4 STA- ATSAT A1, 38 @rdae 12.) er
AT FAT AW 1/40 SATTA- ATSAT AT 38 @TAER
13.) FeaTad T ST ANT- 1/16 SAT(d- |IAT 4.
I GTdE™ 14.) AHAdT T FAT AWT- 1/40
STfA- AT A7, 38 @raae 15.) ofter i &=
TRT- 1/40 STA- AT AT, 3 @R 16.) A
T FAT ATT- 1/40 STA- ATAT AT, 38 @TARR

17.0

437

1297.0

1)sTAeEE T T, WW-1/4, STfd-ATer, 9T
I, GIOER, 2) AATH T FET, AR- 1/40,
ST~ AT, 1. 38, @TAaT, 3) FE Tl Fe,
qWT- 1/40, STq- 71, 9T, 39, @AER, 4)
FegTadt T FHT, qNI-1/40, SATFA-ATA, 9T, 7,
gIdae, 5) Foi=e T 9d, HN-1/16, Srid-
HTAT, 1. ¥8, GTARIY, 6) IAlfeg T Fdl, AN-
1/40, STTTQ- AT, 9T, ¥, @A, 7) A g T
A, WWT-1/16, ST(A-ATAT, 91, 38, @Tdar, 8)
SHEE T FHT, TGEdT- 1/40, STd- /e, 97, 9,
FTAETT, 9.) TLAT [T e WHT- 1/40 STTA- HTedt
7. 38 @rder 10.) g9 g T o5 9m- 1/16
SATA- AT |7, 38 @Taare 11.) FrEm™ T Sam
AWT- 1/4 STA- ATl A1, 38 @rdee 12.) |er
T FAT AW- 1/40 STTA- ATSAT AT, 38 @TAER
13.) FeaTad T S WHT- 1/16 SATfd- qredr 4T
I WAER 14.) oFTHEd! T FAET 90T- 1/40
STf- ATl A1, 38 @Taa 15.) offdr it #=r
ATT- 1/40 STTT- ATAT AT, 98 @A 16.) Ferer
T FAT ATRT- 1/40 STA- ATAT 7. T8 @TARR

18.0

438

804.0

1)ermefiig T AT, WR-1/4, Sfa-ATed, |
I, GTAE, 2) AT T FHT, 9n- 1/40,
STfA- AT, 9T, I, @A, 3) FHIHT TAT Fal,
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AWT- 1/40, SQ- Wi, 97 3@, @aar, 4)
FegTadt T FHT, 9NI-1/40, SAFA-ATA, AT 77,
GTaar, 5) Fef=e T T9d, AW-1/16, Sfd-
HTAT, |7, 38, GIAETE, 6) IAf¥g T F9T, ATR-
1/40, ST~ AT, 1. T8, @A, 7) TeAEg T
A9, WWT-1/16, SAT(I-HTAT, 97, 38, GTdar, 8)
SHEg T &1, fEdr- 1/40, STfd- Jret, 97, 9,
FTARTY, 9.) TXAl T FAT G- 1/40 ST~ JTAT
1. 38 |Taar 10.) 999 ¥ T o5 91- 1/16
ST~ AT |7, 38 @Tdare 11.) aam™ T Sar
AWT- 1/4 STA- ATl 971, 38 @rdee 12.) |er
T FAT AW- 1/40 STTA- ATSAT AT, 38 @TAER
13.) FeaTad T AT ART- 1/16 STid- qTAT 4.
I GTaE™ 14.) AHAdr T FAT AWT- 1/40
STfA- AT A7, 38 @Taar 15.) offar i &=
TT- 1/40 STA- AT AT, 32 FAER 16.) T
T FAT ATRT- 1/40 STA- ATAT AT, T8 @R

19.0

440

439.0

1) freistT o &=, aoar, fBeam- 1/4, S AT,
qr. I, @raer, 2) RSt ofe @dvw sh
Fegel, feedT- 1/8, SITfa- |Tedt, &7, 3%, |@Tdare, 3)
AT O g, BEr- 1/8, STid- ATet, =@
3T, @Tde, 4) R 1 arg, Rear- 1/12, Sha-
AT, 1. 3, @A, 5) avg T qifHe, -
1/8, SITTA- ATAT, |1, g, @AY, 6) Herard T
a1, feEaT- 1/12, SITfa- /e, 471, 38, @Tder, 7)
THAT [T Aaeard, Fear- 1/8, Srfa- Aret, =
I, @Ie, 8) gaT A arg, fR&ar- 1/12, sfa-
HTAT, AT, 38, @TAETE.

20.0

441

392.0

1) f=istt ofw =1, aoar, Bear- 1/4, STa- A=,
qr. =g, @raer, 2) FRiT ofe @dem 56
egell, fewd- 1/8, SITfd- wredl, A1, 28, @TdaT, 3)
AR 97 e, FEr- 1/8, Srfd- Aret, .
3%, |IAaR, 4) R¥s 1o arg, fRer- 1/12, sfa-
AT, 1. 3, @A, 5) avg 7 ifHe, -
1/8, SITfA- ATAT, 9T, T, @IARTT, 6) AgrATd T
a1, BEaT- 1/12, STtQ- A7, 491 37, @Tde, 7)
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TS | e ST | ¥R

e | AT T © | T

R | gEA. | I iy 7 CWREERE Jfear/ fRaeg safteat & am

TH SUFHT e (=t
#. )

THAT [ Hawara, feEr- 1/8, Sfd- Avet, =@m.
IE, @TdETY, 8) gaT I a1q, fFear- 1/12, |-
HTAT, AT, 38, @TAETE.

21.0 |272/613 |t | Ff 143.0 1) et sehafie T &g, wveF e
AT T, f@edT- 5/216, 2) W=t ufer &7,
fewT- 1/72, 3) FHATE T Hell, RET- 1/3, 4)
TeTSIRE O awtdg, fBer- 1/12, 5) @t afa
Faateg, REAT- 1/18, 6) ATaTen favFeefdg 1=
T, FLEAF FLALET qTGT 9= T, FRET- 5/216, 7)
T4 I dedtdg, feear- 1/18, 8) ywfdg I
gfeg, BFT- 1/12, 9) ATATIONT TorTed I ol
e AT g2 Faoer, FEmr- 1/54, Sfa- i,
1. 37, @Tdare, 10) Faoer afd gorer, Bear-
1/54, STA- I[E(E, A1, 3E, @A, 11) Wetig
o gifig, fRer- 1/12, 12) drartent far o=
FoT9T, HYETH AT g7 qaaer, Zear- 1/54, -
T, AT, 38, °@er, 13) Gemsfiy o &g,
- 5/216, 14) gT¥E = @14, BeaT- 1/6.

T | TSI e | AR

e : | ATE qIIHT : | AT

wH | HA . C R i &1 CIREETKD el Rass el & 9w

THIX I e (=t
#. #)

1.0 [ 130 fasft | dw 69.0 1.) Fwerr T BT Ber- ot S e .
I GTaer (IO @Tar ) FEiaT aererd &
TTHIT S AT FHET

2.0 |133 festt ERAS 61.0 1.) e O s - oof - o A 3
GTAE ( I0F @TaT ) TASiURaT 9 forfees omar
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MINISTRY OF RAILWAYS
(West Central Railway)
NOTIFICATION
Kota, the 1st April, 2025

S.0. 1554(E).—Whereas, by the notification of the Government of India in the Ministry of Railways (West
Central Railway), number 4933 S.O. 5329(E) dated 10th December, 2024 published in the Gazette of India,
Extraordinary, Part II, Section 3, Sub-Section (ii), dated the 10" December, 2024 and issued under the sub-section(1)
of section 20A of the Railways Act, 1989 (24 of 1989) and the Railways (Amendment) ACT, 2008 (No. 11 of 2008)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the schedule annexed to the said notification for execution, maintenance management and operation of a Special
Railway Project namely, Kota — Mathura section in Bharatpur District Construction of Road Over Bridge on LC No.
217 Project in District Bharatpur in the State of Rajasthan;

And whereas, the substance of the said notification has been published in the daily local newspapers namely,
"THE INDIAN EXPRESS" (English), dated the 22th of December 2024 and "RAJSTHAN PATRIKA" (Hindi) dated
the 22th of December 2024 under the sub-section (4) of section 20A of the said Act;

And whereas, no objections were received by the Competent Authority.

And whereas, in pursuance of sub-section (1) of section 20E of the said Act, the Competent Authority has
submitted its report to the Central Government.

Now therefore, upon receipt of the report of the Central Authority and in exercise of the powers conferred by
sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in the
schedule annexed hereto shall be acquired for the aforesaid purpose.

And further, in pursuance of sub-section (2) of Section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the schedule annexed
hereto shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired with or without structure falling within, for the Special Railway
Project namely: Kota — Mathura section in Bharatpur District Construction of Road Over Bridge on
LC No. 217 in District Bharatpur in the State of Rajasthan.

State : | Rajasthan District : | Bharatpur
Village : | Malipura Taluka : | Bayana

S.No. Survey Type of Nature of | Area of Name of Landowner/ Interested Person

No. Land Land the Land
(sqm)
1.0 272 Government | PW.D 85.00 1) Magbooja Mahekma Engineering Part —
Complete PWD Department

2.0 291 Private Barani 27.00 1) Minor Ajitsingh s/o Babu, guardian mother

Uganti, Part- 5/216, 2) Uganti w/o Babu, Part-
1/72, 3) Captan s/o Kamal, Part- 1/12, 4)
Gajrajsingh s/o Dharamsingh, Part- 1/12, 5)
Dropati w/o Badan Singh, Part- 1/18, 6) Minor
Digambar Singh s/o Babu, guardian mother
Uganti, Part- 5/216, 7) Pradeep s/o Badan Singh,
Part- 1/18, 8) Premsingh s/o Dharam Singh, Part-
1/12, 9) Minor Prashant s/o Brijesh, guardian
mother herself Bablesh, Part- 1/54, Caste- Gujjar
Sa. Deh Khatedar, 10) Bablesh w/o Brijesh, Part-
1/54, caste- Gujjar Sa. Deh Khatedar, 11)
Maansingh s/o Kamal, Part- 1/12, 12) Ramesh
Singh s/o Dharamsingh, Part- 1/12, 13) Minor
Riya d/o Brijesh, guardian mother herself
Bablesh, Part- 1/54, caste- Gujjar Sa. Deh
Khatedar, 14) Lakhan s/o Kamal, Part- 1/12, 15)
Vijayendrasingh s/o Babu, Part- 5/216, 16)
Suresh s/o Kamal, Part- 1/12, 17) Harisingh s/o
Gulab, Part- 1/6 .
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State :

Rajasthan

District :

Bharatpur

Village :

Malipura

Taluka :

Bayana

S.No.

Survey
No.

Type of
Land

Nature of
Land

Area of
the Land

(sqm)

Name of Landowner/ Interested Person

3.0

293

Government

Barren

111.00

1) Magbooja Mahekma Engineering Part —
Complete PWD Department

4.0

294

Private

Agriculture

126.00

1) Amarsingh s/o Darola, Part- 1/32, caste- Mali,
Sa. Deh Khatedar, 2) Ashrafi d/o Kanna, Part-
1/320, caste- Mali, Sa. Deh Khatedar, 3) Koka
w/o Kanna, Part- 1/320, caste- Mali, Sa. Deh
Khatedar, 4) Chandravati d/o Kanna, Part- 1/320,
caste- Mali, Sa. Deh Khatedar, 5) Dulichand s/o
Arjun, Part- 1/128, caste- Mali, Sa. Deh
Khatedar, 6) Devisingh s/o Kanna, Part- 1/320,
caste- Mali, Sa. Deh Khatedar, 7) Padamsingh s/o
Arjun, Part- 1/128, caste- Mali, Sa. Deh
Khatedar, 8) Premsingh s/o Kanna, Part- 1/320,
caste- Mali, Sa. Deh Khatedar , 9.) Parvo D/O
Kanna Part- 1/320 Jati- Mali Sa. Deh Khatedar
10.) Pachinya S/o Umrao Part- 1/16 Caste- Mali
Sa. Deh Khatedar 11.) Bachchu Singh S/o Arjun
Part- 1/128 Caste- Mali Sa. Deh Khatedar 12.)
Badam S/o Darola Part- 1/32 Caste- Mali Sa.
Deh Khatedar 13.)Leela d/o Kanna Part- 1/320
Caste- Mali Sa. Deh Khatedar 14.) Vrindavan S/o
Arjun Part- 1/128 Caste- Mali Sa. Deh Khatedar
15.) Shyamvati d/o Kanna Part- 1/320 Caste-
Mali Sa. Deh Khatedar 16.) Shanti d/o Basanti
Part- 1/12 Caste- Mali Sa. Deh Khatedar 17.)
Sheela d/o Kanna Part- 1/320 Caste- Mali Sa. deh
Khatedar 18.) Sugni w/o Jangal Part- 1/4 Caste-
Mali Sa. Deh Khatedar 19.) Satto d/o Basanti
Part- 1/12 Caste- Mali Sa. Deh Khatedar 20.)
Sunil S/o Kanna Part- 1/320 Caste- Mali Sa. Deh
Khatedar 21.) Samri d/o Tejpal Part- 1/3rd
Caste- Mali Sa. Deh Khatedar 22.) Samliya S/o
Umrao Part- 1/16 Caste- Mali Sa. Deh Khatedar

5.0

295

Private

Barani

89.00

1) Minor Ajitsingh s/o Babu, guardian mother
Uganti, Part- 5/216, 2) Uganti w/o Babu, Part-
1/72, 3) Captan s/o Kamal, Part- 1/12, 4)
Gajrajsingh s/o Dharamsingh, Part- 1/12, 5)
Dropati w/o Badan Singh, Part- 1/18, 6) Minor
Digambar Singh s/o Babu, guardian mother
Uganti, Part- 5/216, 7) Pradeep s/o Badan Singh,
Part- 1/18, 8) Premsingh s/o Dharam Singh, Part-
1/12, 9) Minor Prashant s/o Brijesh, guardian
mother herself Bablesh, Part - 1/54, Caste-
Gujjar, Sa. Deh Khatedar, 10) Bablesh w/o
Brijesh, Part- 1/54, caste- Gujjar, Sa. Deh
Khatedar, 10) Bablesh w/o Brijesh, Part 1/54,
Caste: Gurjar, Sa. Deh Khatedar. 11.) Mansingh
S/o Kamal Part- 1/12 Jati- Gujar Sa. Deh
Khatedar 12.) Ramesh Singh S/o Dharam Singh
Part 1/12 Caste - Gujar Sa. Deh Khatedar 13.)
Minor Riya d/o Brijesh guardian mother herself
Bablesh Share- 1/54 Caste- Gurjar Sa.Deh
Khatedar 14.) Lakhan S/o Kamal Part- 1/12
Caste- Gujar Sa. Deh Khatedar 15.) Vijendra
Singh S/o Babu Part- 5/216 Caste- Gujar Sa. Deh
Khatedar 16.) Suresh S/o Kamal Part- 1/12
Caste- Gujar Sa. Deh Khatedar 17.) Harisingh
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State :

Rajasthan

District :

Bharatpur

Village :

Malipura

Taluka :

Bayana

S.No.

Survey
No.

Type of
Land

Nature of
Land

Area of
the Land

(sqm)

Name of Landowner/ Interested Person

S/o Gulab Part- 1/6 Caste- Gujar Sa. Deh
Khatedar.

6.0

298

Private

Barani

1134.00

1) Minor Ajitsingh s/o Babu, guardian mother
Uganti, Part- 5/216, 2) Uganti w/o Babu, Part-
1/72, 3) Captan s/o Kamal, Part- 1/12, 4)
Gajrajsingh s/o Dharamsingh, Part- 1/12, 5)
Dropati w/o Badan Singh, Part- 1/18, 6) Minor
Digambar Singh s/o Babu, guardian mother
Uganti, Part- 5/216, 7) Pradeep s/o Badan Singh,
Part- 1/18, 8) Premsingh s/o Dharam Singh, Part-
1/12, 9) Minor Prashant s/o Brijesh, guardian
mother herself Bablesh, Part - 1/54, Caste-
Gujjar, Sa. Deh Khatedar, 10) Bablesh wi/o
Brijesh, Part- 1/54, caste- Gujjar, Sa. Deh
Khatedar, 11.) Mansingh S/o Kamal Part- 1/12
Jati- Gujar Sa. Deh Khatedar 12.) Ramesh Singh
S/o Dharam Singh Part 1/12 Caste - Gujar Sa.
Deh Khatedar 13.) Minor Riya d/o Brijesh
guardian mother herself Bablesh Share- 1/54
Caste- Gurjar Sa.Deh Khatedar 14.) Lakhan S/o
Kamal Part- 1/12 Caste- Gujar Sa. Deh Khatedar
15.) Vijendra Singh S/o Babu Part- 5/216 Caste-
Gujar Sa. Deh Khatedar 16.) Suresh S/o Kamal
Part- 1/12 Caste- Gujar Sa. Deh Khatedar 17.)
Harisingh S/o Gulab Part- 1/6 Caste- Gujar Sa.
Deh Khatedar.

7.0

299

Private

Barani

1317.00

1) Anil s/o Bhagsingh, Part- 1/24, 2) Udal s/o
Ratan, Part - 1/8, 3) Janakshree w/o Shribhan,
Part - 1/32, caste- Gujjar, Sa. Deh Khatedar, 4)
Minor Jyoti d/o Bhagsingh, guardian mother
Sufedi, Part - 1/24, 5) Natwar Singh Gujjar s/o
Shribhan, Part - 1/32, caste- Gujjar, Sa. Deh
Khatedar, 6) Banaesingh s/o Parsadi, Part - 1/6,
7) Bhanupratapsingh s/o Shribhan, Part - 1/32,
caste- Gujjar, Sa. Deh Khatedar, 8) Munmun d/o
Shribhan, Part - 1/32, caste- Gujjar, Sa. Deh
Khatedar, 9) Mahendra s/o Ratan, Part - 1/8, 10)
Ramswaroop s/o Parsadi, Part - 1/6, 11)
Sugarsingh s/o Ratan, Part - 1/8, 12) Sunil s/o
Bhagsingh, Part - 1/24 |, 13) Sufedi w/o
Bhagsingh, part- 1/24 caste- Gujjar, Sa. Deh
Khatedar.

8.0

300

Private

Agriculture

26.00

1.) Minor Ajit Singh S/o Babu guardian mother
Uganti Part- 5/216 Caste- Gujar Sa. Deh
Khatedar 10.) Bablesh w/o Brijesh Part- 1/54
Caste- Gurjar Sa.Deh Khatedar 11.) Mansingh
S/o Kamal Part- 1/12 Caste- Gujar Sa. Deh
Khatedar 12.) Ramesh Singh S/o Dharam Singh
Part 1/12 Caste - Gujar Sa. Deh Khatedar 13.)
Minor Riya d/o Brijesh guardian mother herself
Bablesh Share- 1/54 Caste- Gurjar Sa.Deh
Khatedar 14.) Lakhan S/o Kamal Part- 1/12
Caste- Gujar Sa. Deh Khatedar 15.) Vijendra
Singh S/o Babu Part- 5/216 Caste- Gujar Sa. Deh
Khatedar 16.) Suresh S/o Kamal Part- 1/12
Caste- Gujar Sa. Deh Khatedar 17.) Harisingh
S/o Gulab Part- 1/6 Caste- Gujar Sa. Deh
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State :

Rajasthan

District :

Bharatpur

Village :

Malipura

Taluka :

Bayana

S.No.

Survey
No.

Type of
Land

Nature of
Land

Area of
the Land

(sqm)

Name of Landowner/ Interested Person

Khatedar 2.) Uganti w/o Babu Part- 1/72 Jati-
Gujar sa. Deh Khatedar 3.) Kaptan S/o Kamal
Part- 1/12 Caste- Gujar Sa. Deh Khatedar 4.)
Gajraj Singh S/o Dharam Singh Part 1/12 Caste -
Gujar Sa. Deh Khatedar 5.) Draupati w/o
Badansingh Part- 1/18 Caste- Gujar Sa. Deh
Khatedar 6.) Minor Digambar Singh S/o Babu
guardian mother Uganti Part- 5/216 Caste- Gujar
Sa. Deh Khatedar 7.) Pradeep S/o Badansingh
Part- 1/18 Caste- Gujar Sa. Deh Khatedar 8.)
Premsingh S/o Dharam Singh Part 1/12 Caste -
Gujar Sa. Deh Khatedar 9.) Minor Prashant S/o
Brijesh guardian mother herself Bablesh Share-
1/54 Caste- Gurjar Sa.Deh Khatedar

9.0

303

Government

Barren

455.00

1) Magbooja Mahekma Engineering Part —
Complete PWD Department

10.0

304

Government

P.W.D

431.00

1) Magbooja Mahekma Engineering Part —
Complete PWD Department

11.0

307

Government

P.W.D

91.00

1) Magbooja Mahekma Engineering Part —
Complete PWD Department

12.0

308

Private

Barani

667.00

1) Minor Ajitsingh s/o Babu, guardian mother
Uganti, Part - 5/216, 2) Uganti w/o Babu, Part -
1/72, 3) Kamalsingh s/o Feli, Part - 1/3, 4)
Gajrajsingh s/o Dharamsingh, Part - 1/12, 5)
Dropati w/o Badan Singh, Part - 1/18, 6) Minor
Digambar Singh S/o Babu, guardian mother
Uganti, Part - 5/216, 7) Pradeep s/o Badan Singh,
Part - 1/18, 8) Prem Singh s/o Dharam Singh,
Part - 1/12, 9) Minor Prashant s/o Brijesh,
guardian mother herself Bablesh, Part - 1/54,
Caste- Gujjar, Sa. Deh Khatedar, 10) Bablesh
w/o Brijesh, Part - 1/54, caste- Gujjar, Sa. Deh
Khatedar, 11.) Ramesh Singh S/o Dharam Singh
Part- 1/12 Caste- Gujar Sa. Deh Khatedar 12.)
Minor Riya d/o Brijesh guardian mother herself
Bablesh Share- 1/54 Caste- Gurjar Sa.Deh
Khatedar 13.) Vijendra Singh S/o Babu Part-
5/216 Caste- Gujar Sa. Deh Khatedar 14.)
Harisingh S/o Gulab Part- 1/6 Caste- Gujar Sa.
Deh Khatedar

13.0

309

Private

Barani

183.00

1) Anil s/o Bhagsingh, Part - 1/24, 2) Udal s/o
Ratan, Part - 1/8, 3) Janakshree w/o Shribhan,
Part - 1/32, caste- Gujjar, Sa. Deh Khatedar, 4)
Minor Jyoti d/o Bhagsingh, guardian mother
Sufedi, Part - 1/24, 5) Natwar Singh Gujjar s/o
Shribhan, Part - 1/32, caste- Gujjar, Sa. Deh
Khatedar, 6) Banaesingh s/o Parsadi, Part - 1/6,
7) Bhanupratapsingh s/o Shribhan, Part - 1/32,
caste- Gujjar, Sa. Deh Khatedar, 8) Munmun d/o
Shribhan, Part - 1/32, caste- Gujjar, Sa. Deh
Khatedar, 9) Mahendra s/o Ratan, Part - 1/8, 10)
Ramswaroop s/o Parsadi, Part 1/6, 11)
Sugarsingh s/o Ratan, Part - 1/8, 12) Sunil s/o
Bhagsingh, Part - 1/24 | 13) Sufedi w/o
Bhagsingh, part- 1/24 caste- Gujjar, Sa. Deh
Khatedar.
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Taluka :

Bayana

S.No.

Survey
No.

Type of
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Nature of
Land

Area of
the Land

(sqm)

Name of Landowner/ Interested Person

14.0

310

Private

Agriculture

680.00

1) Minor Ajitsingh s/o Babu, guardian mother
Uganti, Part - 5/216, 2) Uganti w/o Babu, Part -
1/72, 3) Kaptan s/o Kamal, Part - 1/12 , 4)
Gajrajsingh s/o Dharamsingh, Part - 1/12, 5)
Dropati w/o Badan Singh, Part - 1/18, 6) Minor
Digambar Singh S/o Babu, guardian mother
Uganti, Part - 5/216, 7) Pradeep s/o Badan Singh,
Part - 1/18, 8) Prem Singh s/o Dharam Singh,
Part - 1/12, 9) Minor Prashant s/o Brijesh,
guardian mother herself Bablesh, Part - 1/54,
Caste- Gujjar, Sa. Deh Khatedar, 10) Bablesh
w/o Brijesh, Part - 1/54, caste- Gujjar, Sa. Deh
Khatedar, 11.) Mansingh S/o Kamal Part- 1/12
Jati- Gujar Sa. Deh Khatedar 12.) Ramesh Singh
S/o Dharam Singh Part 1/12 Caste - Gujar Sa.
Deh Khatedar 13.) Minor Riya d/o Brijesh
guardian mother herself Bablesh Share- 1/54
Caste- Gurjar Sa.Deh Khatedar 14.) Lakhan S/o
Kamal Part- 1/12 Caste- Gujar Sa. Deh Khatedar
15.) Vijendra Singh S/o Babu Part- 5/216 Caste-
Gujar Sa. Deh Khatedar 16.) Suresh S/o Kamal
Part- 1/12 Caste- Gujar Sa. Deh Khatedar 17.)
Harisingh S/o Gulab Part- 1/6 Caste- Gujar Sa.
Deh Khatedar.

15.0

433

Private

Agriculture

9.00

1) Ashrafi w/o Chimmanlal, Part - 517/5988,
caste- Gujjar, Sa. Shergarh, Khatedar, 2)
Maansingh s/o Murarilal, Part - 39151/89820,
caste- Gujjar, Sa. Shergarh, Khatedar, 3) Rajjo
w/o Bhagwan Singh, Part - 1/4, caste- Gujjar, Sa.
Muawali, Khatedar, 4) Rajni w/o Naresh, Part -
1/12, caste- Guijjar, Sa. Vair, teh. Vair, Khatedar,
5) Vijendra Singh s/o Mohanlal, Part - 13/90,
caste- Gujjar, Sa. Shergarh, Khatedar

16.0

436

Private

Agriculture

108.00

1) Amarsingh s/o Darola, Part - 1/4, caste- Mali,
Sa. Deh, Khatedar, 2) Ashrafi d/o Kanna, Part -
1/40, caste- Mali, Sa. Deh, Khatedar, 3) Koka
w/o Kanna, Part - 1/40, caste- Mali, Sa. Deh,
Khatedar, 4) Chandravati d/o Kanna, Part - 1/40,
caste- Mali, Sa. Deh, Khatedar, 5) Dulichand s/o
Arjun, Part - 1/16, caste- Mali, Sa. Deh,
Khatedar, 6) Devisingh s/o Kanna, Part - 1/40,
caste- Mali, Sa. Deh, Khatedar, 7) Padamsingh
s/o Arjun, Part - 1/16, caste- Mali, Sa. Deh,
Khatedar, 8) Premsingh s/o Kanna, Share- 1/40,
Caste- Mali, Sa. Deh, Khatedar, 9.) Parvo d/o
Kanna Part- 1/40 Caste- Mali Sa. Deh Khatedar
10.) Bachchu Singh S/o Arjun Part- 1/16 Caste-
Mali Sa. Deh Khatedar 11.) Badam s/o Darola
Part- 1/4th Caste- Mali Sa. Deh Khatedar 12.)
Leela d/o Kanna Part- 1/40 Caste- Mali Sa. Deh
Khatedar 13.) Vrindavan S/o Arjun Part- 1/16
Caste- Mali Sa. Deh Khatedar 14.) Shyamvati d/o
Kanna part- 1/40 caste- Mali sa. Deh Khatedar
15.) Sheela d/o Kanna Part- 1/40 Caste- Mali Sa.
Deh Khatedar 16.) Sunil S/o Kanna Part- 1/40
Caste- Mali Sa. Deh Khatedar
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Area of
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17.0

437

Private

Agriculture

1297.00

1) Amarsingh s/o Darola, Part - 1/4, caste- Mali,
Sa. Deh, Khatedar, 2) Ashrafi d/o Kanna, Part -
1/40, caste- Mali, Sa. Deh, Khatedar, 3) Koka
w/o Kanna, Part - 1/40, caste- Mali, Sa. Deh,
Khatedar, 4) Chandravati d/o Kanna, Part - 1/40,
caste- Mali, Sa. Deh, Khatedar, 5) Dulichand s/o
Arjun, Part - 1/16, caste- Mali, Sa. Deh,
Khatedar, 6) Devisingh s/o Kanna, Part - 1/40,
caste- Mali, Sa. Deh, Khatedar, 7) Padamsingh
s/o Arjun, Part - 1/16, caste- Mali, Sa. Deh,
Khatedar, 8) Premsingh s/o Kanna, Share- 1/40,
Caste- Mali, Sa. Deh, Khatedar, 9.) Parvo d/o
Kanna Part- 1/40 Caste- Mali Sa. Deh Khatedar
10.) Bachchu Singh S/o Arjun Part- 1/16 Caste-
Mali Sa. Deh Khatedar 11.) Badam s/o Darola
Part- 1/4th Caste- Mali Sa. Deh Khatedar 12.)
Leela d/o Kanna Part- 1/40 Caste- Mali Sa. Deh
Khatedar 13.) Vrindavan S/o Arjun Part- 1/16
Caste- Mali Sa. Deh Khatedar 14.) Shyamvati d/o
Kanna part- 1/40 caste- Mali sa. Deh Khatedar
15.) Sheela d/o Kanna Part- 1/40 Caste- Mali Sa.
Deh Khatedar 16.) Sunil S/o Kanna Part- 1/40
Caste- Mali Sa. Deh Khatedar

18.0

438

Private

Agriculture

804.00

1) Amarsingh s/o Darola, Part - 1/4, caste- Mali,
Sa. Deh, Khatedar, 2) Ashrafi d/o Kanna, Part -
1/40, caste- Mali, Sa. Deh, Khatedar, 3) Koka
w/o Kanna, Part - 1/40, caste- Mali, Sa. Deh,
Khatedar, 4) Chandravati d/o Kanna, Part - 1/40,
caste- Mali, Sa. Deh, Khatedar, 5) Dulichand s/o
Arjun, Part - 1/16, caste- Mali, Sa. Deh,
Khatedar, 6) Devisingh s/o Kanna, Part - 1/40,
caste- Mali, Sa. Deh, Khatedar, 7) Padamsingh
s/o Arjun, Part - 1/16, caste- Mali, Sa. Deh,
Khatedar, 8) Premsingh s/o Kanna, Share- 1/40,
Caste- Mali, Sa. Deh, Khatedar, 9.) Parvo d/o
Kanna Part- 1/40 Caste- Mali Sa. Deh Khatedar
10.) Bachchu Singh S/o Arjun Part- 1/16 Caste-
Mali Sa. Deh Khatedar 11.) Badam s/o Darola
Part- 1/4th Caste- Mali Sa. Deh Khatedar 12.)
Leela d/o Kanna Part- 1/40 Caste- Mali Sa. Deh
Khatedar 13.) Vrindavan S/o Arjun Part- 1/16
Caste- Mali Sa. Deh Khatedar 14.) Shyamvati d/o
Kanna part- 1/40 caste- Mali sa. Deh Khatedar
15.) Sheela d/o Kanna Part- 1/40 Caste- Mali Sa.
Deh Khatedar 16.) Sunil S/o Kanna Part- 1/40
Caste- Mali Sa. Deh Khatedar

19.0

440

Private

Agriculture

439.00

1) Girraji's w/o Late. Balla, Part - 1/4, caste-
Mali, sa. Deh, Khatedar, 2) Chironji w/o
Motiram Urf Kalua, Part - 1/8, caste- Mali, Sa.
Deh, Khatedar, 3) Narayan s/o Bhurisingh, Part -
1/8, Caste- Mali, Sa. Deh, Khatedar, 4) Niranjan
S/o Babu, Part - 1/12, Caste- Mali, Sa. Deh,
Khatedar, 5) Bacchu s/o Bhurisingh, Part - 1/8,
caste- Mali, Sa. Deh, Khatedar, 6) Mahilal S/o
Babu, Part - 1/12, Caste- Mali, Sa. Deh,
Khatedar, 7) Rameshwar s/o Bhanwarpal, Part -
1/8, caste- Mali, Sa. Deh, Khatedar, 8) Heta s/o
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(sqm)
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Babu, Part - 1/12, Caste- Mali, Sa. Deh, Khatedar

20.0

441

Private

Agriculture

392.00

1) Girraji's w/o Late. Balla, Part - 1/4, caste-
Mali, sa. Deh, Khatedar, 2) Chironji w/o
Motiram Urf Kalua, Part - 1/8, caste- Mali, Sa.
Deh, Khatedar, 3) Narayan s/o Bhurisingh, Part -
1/8, Caste- Mali, Sa. Deh, Khatedar, 4) Niranjan
S/o Babu, Part - 1/12, Caste- Mali, Sa. Deh,
Khatedar, 5) Bacchu s/o Bhurisingh, Part - 1/8,
caste- Mali, Sa. Deh, Khatedar, 6) Mahilal S/o
Babu, Part - 1/12, Caste- Mali, Sa. Deh,
Khatedar, 7) Rameshwar s/o Bhanwarpal, Part -
1/8, caste- Mali, Sa. Deh, Khatedar, 8) Heta s/o
Babu, Share- 1/12, Caste- Mali, Sa. Deh
Khatedar.

21.0

272/613

Private

Agriculture

143.00

1) Minor Ajit Singh s/o Babu, guardian mother
Uganti, Part - 5/216, 2) Uganti w/o Babu, Part -
1/72, 3) Kamal Singh s/o Feli, Part - 1/3, 4)
Gajraj Singh s/o Dharam Singh, Part - 1/12, 5)
Dropati w/o Badan Singh, Part - 1/18, 6) Minor
Digambar Singh S/o Babu, guardian mother
Uganti, Part - 5/216, 7) Pradeep s/o Badan Singh,
Part - 1/18, 8) Prem Singh s/o Dharam Singh,
Part - 1/12, 9) Minor Prashant s/o Brijesh,
guardian mother herself Bablesh, Part - 1/54,
Caste- Gujjar, Sa. Deh, Khatedar, 10) Bablesh
w/o Brijesh, Part - 1/54, caste- Gujjar, Sa. Deh,
Khatedar, 11) Ramesh Singh s/o Dharam Singh,
Part - 1/12, 12) Minor Riya d/o Brijesh, guardian
mother Bablesh herself, Part - 1/54, caste- Gujjar,
Sa. Deh, Khatedar, 13) Vijendrasingh s/o Babu,
Part - 5/216, 14) Harisingh s/o Gulab, Part - 1/6.

State :

Rajasthan

District :

Bharatpur

Village :

Patti Shehjad

Taluka :

Bayana

S.No.

Survey
No.

Type of
Land

Nature of
Land

Area of
the Land

(sqm)

Name of Landowner/ Interested Person

1.0

130

Private

Barren

69.00

1) Kamla D/O Phunsia Part- Complete Jati-
Jatav Sa. Deh Khatedar (Full khata) Baroda
Rajasthan Kshetriya Gramin Bank Branch
Khareri

2.0

133

Private

Barren

61.00

1.) Nihal S/o Kanchan Part- Purna Jati- Gujar Sa.
Deh Khatedar ( Full khata ) HDFC Bank Limited
Branch Bayana

3.0

278

Government

P.W.D

186.00

Mahekma Magbooja Engineering Part —

Complete PWD Department

4.0

324

Private

Barani

29.00

1.) Jai Singh S/o Bhondu Part- 1/4 Caste- Gujar
Sa. Deh Khatedar 2.) Bhanwar s/o Ghude Part-
1/2 Caste- Gujar Sa. Deh Khatedar 3.) Man
Singh S/o Birbal Part- 1/4 Caste- Gujar Sa. Deh
Khatedar

5.0

325

Private

Private

112.00

1.) Kanchan S/o Ghamandi Part- 1/36 Caste-
Gujar Sa. Deh Khatedar 10.) Jurri S/o Gangadhar
Part- 1/576 Caste- Gujar Sa. Deh Khatedar 11.)
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Survey
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Area of
the Land

(sqm)
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Jal Singh S/o Bhola Part- 371/1584 Caste- Gujar
Sa. Deh Khatedar 12.) Jhande s/o Munna Part-
1/144 Caste- Gujar Sa. Deh Khatedar 13.)
Narayan S/o Naanga Part- 1/192 Caste- Gujar Sa.
Deh Khatedar 14.) Narayan S/o Hatti Part- 1/144
Caste- Gujar Sa. Deh Khatedar 15.) Narayani
w/o Narayan part- 1/96 caste- Gujar sa. Deh
Khatedar 16.) Feli S/o Gyasiya Part- 1/24 Caste-
Gujar Sa. Deh Khatedar 17.) Battu S/o Keshariya
Part- 1/6 Caste- Gujar Sa. Deh Khatedar 18.)
Baldev S/o Manphool Part- 1/288 Caste- Gujar
Sa. Deh Khatedar 19.) Bhagwat S/o Sukha Part-
1/432 Caste- Gujar Sa. Deh Khatedar 2.)
Kailabaux S/o Girwar Part- 1/48 Caste- Gujar Sa.
Deh Khatedar 20.) Bhikki S/o Naval Part- 1/24
Caste- Gujar Sa. Deh Khatedar 21.) Madan S/o
Naanga Part- 1/192 Caste- Gujar Sa. Deh
Khatedar 22.) Murli S/o Gilla Part- 1/144 Caste-
Gujar Sa. Deh Khatedar 23.) Murli S/o Naval
Part- 1/72 Caste- Gujar Sa. Deh Khatedar 24.)
Murli S/o Sukdev Part- 1/144 Caste- Gujar Sa.
Deh Khatedar 25.) Moola S/o Tota Part- 1/48
Caste- Gujar Sa. Deh Khatedar 26.) Mohar Singh
S/lo Sukha Part- 1/432 Caste- Gujar Sa. Deh
Khatedar 27.) Ramprasad S/o Gyasiya Part- 1/24
Caste- Gujar Sa. Deh Khatedar 28.) Shankar S/o
Ghamandi Part- 1/36 Caste- Gujar Sa. Deh
Khatedar 29.) Shibbu S/o Ghamandi Part- 1/36
Caste- Gujar Sa. Deh Khatedar 3.) Kirodi S/o
Gilla Part- 1/144 Caste- Gujar Sa. Deh Khatedar
30.) Sundar s/o Girwar Part- 1/144 Caste- Gujar
Sa. Deh Khatedar 31.) Sundar S/o Gopal Part-
1/48 Caste- Gujar Sa. Deh Khatedar 32.)
Swaroopchand S/o Motilal Part- 1/96 Caste-
Gujar Sa. Deh Khatedar 33.) Silli s/o Tota Part-
1/48 Caste- Gujar Sa. Deh Khatedar 34.) Hari
Singh S/o Balbant Part- 1/44 Caste- Gujar Sa.
Deh Khatedar 4.) Kishan S/o Gangadhar Part-
1/576 Caste- Gujar Sa. Deh Khatedar 5.) Kishan
S/o Munna Part- 1/144 Caste- Gujar Sa. Deh
Khatedar 6.) Koki S/o Panda Part- 1/6 Caste-
Gujar Sa. Deh Khatedar 7.) Ghamandi S/o
Sukha Part- 1/432 Caste- Gujar Sa. Deh Khatedar
8.) Chandan S/o Naanga Part- 1/192 Caste- Gujar
Sa. Deh Khatedar 9.) Chiranji S/o Naanga Part-
1/192 Caste- Gujar Sa. Deh Khatedar.

6.0

326

Private

Agriculture

1274.00

1.) Minor Pawan Singh s/o Chobsingh guardian
father himself Chobsingh Part - 1/20, 2.)
Bhagsingh s/o Ramprasad Part - 1/5, 3.) Makhan
Singh s/o Chobsingh Part - 1/20, 4.) Yadram s/o
Ramprasad Part - 1/5, 6.) Ramesh s/o Ramprasad
Part - 1/5, 7.) Ramkhiladi s/o Ramprasad Part -
1/5, 8.) Lado d/o Ramprasad Part - 1/10Jati-
Gujar Sa. Deh Khatedar.

7.0

330

Private

Barani

653.00

1.) Minor Kartar Singh S/o Attar Singh Guardian
mother herself Chanda Part - 1/32, 2.) Chanda
w/o Atar Singh Part- 1/32, 3.) Minor Naresh
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Kumar S/o Atar Singh Guardian Mother herself
Chanda Part - 1/32, 4.) Bachchu Singh S/o Budda
Part- 1/8, 5.) Bhaggo w/o Budda Part- 1/8, 6.)
Bhallu S/o Girraj Part- 1/2, 7.) Mahendra Singh
S/o Budda Part- 1/8, 8.) Minor Saraswati Kumari
d/o Attar Singh Guardian Mother herself Chanda
Part- 1/32 Jati- Gujar Sa. Deh Khatedar.

8.0

331

Private

Sairabi

1247.00

1.) Minor Pawan Singh s/o Chobsingh guardian
father himself Chobsingh Part - 1/20, 2.)
Bhagsingh s/o Ramprasad Part - 1/5, 3.) Makhan
Singh s/o Chobsingh Part - 1/20, 4.) Yadram s/o
Ramprasad Part - 1/5, 5.) Ramesh s/o Ramprasad
Part - 1/5, 6.) Ramkhiladi s/o Ramprasad Part -
1/5, 7.) Lado d/o Ramprasad Part - 1/10 Jati-
Gujar Sa. Deh Khatedar.

9.0

360

Private

Barani

1272.00

1.) Bhago s/o Mangal Part - 1/3 Part - 1/3
(Complete Khata) Bank of Baroda Branch
Bayana, 2.) Mallusingh s/o Girraj Part - 2/3 Jati-
Gujar Sa. Deh Khatedar.

10.0

364

Private

Barani

64.00

1.) Kiren D/o Nihal Singh Part - 1/30 Caste-
Gujjar Sa. Deh Khatadar, 2.) Janak Singh S/o
Hari Singh Share- 1/20 Caste- Gujar Sa. Deh
Khatedar Share-1/20 (Purna Khata) Canara Bank
Branch Bayana, 3.) Pyar Singh S/o Nihal Singh
Share- 1/30 Caste- Gujjar Sa. Deh Khatedar, 4.)
Bhagwati Devi W/o Nihal Singh Share- 1/30
Caste- Gurjar Sa. Deh Khatedar, 5.) Bhagsingh
S/o Harisingh Share- 1/20 Caste- Gujjar Sa. Deh
Khatedar Share-1/20 (Purna Khata) Canara Bank
Branch Bayana, 6.) Bhim Singh S/o of Harisingh
Share- 1/20 Caste- Gujar Sa. Deh Khatadhar
Share-1/20 (Purna Khata) Canara Bank Branch
Bayana, 7.) Mahendra Singh S/o Nihal Singh
Share- 1/30 Caste- Gujjar Sa. Deh Khatedhar, 8.)
Mansingh S/o Birbal Share- 1/5 Caste- Gujar Sa.
Deh Khatedhar, 9.) Roop Singh S/o Birbal Share-
1/5 Caste- Gujar Sa. Deh Khatedhar Share-1/5
(Purna Khata) Bank of Baroda Branch Bayana,
10.) Samandar S/o Nihal Singh Share- 1/30
Caste- Gujjar Sa. Deh Khatedhar, 11.) Sampatiya
S/o Birbal Share- 1/5 Caste- Gujar Sa. Deh
Khatedhar Share-1/5 (Purna Khata) Bank of
Baroda Branch Bayana, 12.) Surendra Singh S/o
Hari Singh Share- 1/20 Caste- Gujar Sa. Deh
Khatedar Share-1/20 (Purna Khata) Canara Bank
Branch Bayana, 13.) Seema D/o Nihal Singh
Share- 1/30 Caste- Gujjar Sa. Deh Khatedar.

11.0

330/2405

Private

Agriculture

114.00

1.) Amarpati d/o Suka Part - 1/10, Caste- Gujar
Sa. Deh Khatedar full part Canara Bank Branch
Bayana, 2.) Chandrabhan s/o Prabhu Caste-
Gujar Sa. Deh Khatedar full part HDFC Bank
Branch Bayana,- 1/20, 3.) Zalim s/o Buddha Part
- 1/6 Caste- Gujar Sa. Deh Khatedar, 4. )
Premsingh s/o Prabhu Part - 1/20, Caste- Gujar
Sa. Deh Khatedar FULL PART HDFC Bank
Branch Bayana,5.) Fatehsingh s/o Buddha Part -
1/6, Caste- Gujar Sa. Deh Khatedar full part




24

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]
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S.No. Survey Type of Nature of Area of Name of Landowner/ Interested Person
No. Land Land the Land
(sqm)
BOB Bank Branch Bayana 6) Ratan s/o
Gangadhar Part - 1/10 Caste- Gujar Sa. Deh
Khatedar, 7.) Radhe s/o Niroti Part - 1/20, Caste-
Gujar Sa. Deh Khatedar full part BOB Bank
Branch Bayana 8.) Shyam s/o Niroti Part - 1/20,
Caste- Gujar Sa. Deh Khatedar full part BOB
Bank Branch Bayana 9.) Sahabsingh s/o Kedar
Part - 1/10, 10) Sona s/o Buddha Part - 1/6,
Caste- Gujar Sa. Deh Khatedar full part BOB
Bank Branch Bayana
12.0 331/2404 | Private Agriculture | 276.00 1.) Kiren D/o Nihal Singh Part - 1/30 Caste-

Gujjar Sa. Deh Khatadar, 2.) Janak Singh S/o
Hari Singh Share- 1/20 Caste- Gujar Sa. Deh
Khatedar Share-1/20 (Purna Khata) Canara Bank
Branch Bayana, 3.) Pyar Singh S/o Nihal Singh
Share- 1/30 Caste- Gujjar Sa. Deh Khatedar, 4.)
Bhagwati Devi W/o Nihal Singh Share- 1/30
Caste- Gurjar Sa. Deh Khatedar, 5.) Bhagsingh
S/o Harisingh Share- 1/20 Caste- Gujjar Sa. Deh
Khatedar Share-1/20 (Purna Khata) Canara Bank
Branch Bayana, 6.) Bhim Singh S/o of Harisingh
Share- 1/20 Caste- Gujar Sa. Deh Khatadhar
Share-1/20 (Purna Khata) Canara Bank Branch
Bayana, 7.) Mahendra Singh S/o Nihal Singh
Share- 1/30 Caste- Gujjar Sa. Deh Khatedhar, 8.)
Mansingh S/o Birbal Share- 1/5 Caste- Gujar Sa.
Deh Khatedhar, 9.) Roop Singh S/o Birbal Share-
1/5 Caste- Gujar Sa. Deh Khatedhar Share-1/5
(Purna Khata) Bank of Baroda Branch Bayana,
10.) Samandar S/o Nihal Singh Share- 1/30
Caste- Gujjar Sa. Deh Khatedhar, 11.) Sampatiya
S/o Birbal Share- 1/5 Caste- Gujar Sa. Deh
Khatedhar Share-1/5 (Purna Khata) Bank of
Baroda Branch Bayana, 12.) Surendra Singh S/o
Hari Singh Share- 1/20 Caste- Gujar Sa. Deh
Khatedar Share-1/20 (Purna Khata) Canara Bank
Branch Bayana, 13.) Seema D/o Nihal Singh
Share- 1/30 Caste- Gujjar Sa. Deh Khatedar.
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